


























e. Has carried out the planning and execution of the project in a 
scientific manner and has ensured that, there are no negative aspects 

from hydrological point of view, environmental point of view, 
preservation of flora and fauna, socio-economical development aspects 
of all stake holders by providing them access, even the encroachers 
have been resettled in a humane manner. 

f. The complete project scope has been in public domain, 
right from inception stage and there has been no deviation 
from the intent of the Government to create an asset not 

only for employees of Siruseri IT Park but also for the 
nearby public. This project not only COverS the water 

management aspect and protects water body, but also 
provides public recreational space. 

23. It is also submitted that on completion of this Rejuvenation the 
Navalur Lake project will be inaugurated and will be thrown open to 
public usage. 

It is, therefore, prayed that this Hon'ble Tribunal may be pleased 
to take on record the submissions made above and pass appropriate 
further orders as deemed fit in the facts and circumstances of the case 
and thus render justice. 

For STATE INDUSTRIES PROMOTION 
CORPORATION OF TAMIL NADV LTD. 

Deputy Generai Manager (Legal) 

Second Respondent 
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